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Recognition of two CalcuUa Firms as 
Export Houses despite violation of 

Foreign Exchange 

6859. SHRI BHOGENDRA JHA: 
Will the Minister of FOREIGN TRADE be 
pleased to refer to the reply given to 
Umtarred Question No. 4801 on the 14:h 
July, 1971 regarding the periodic investiga~ 

{ions' of actual use of Export Incentive and 
Import Licences and state: 

(a) whether the two Calcutta firms 
Agents India (Private) Ltd. and Shyam 
Investment Corporation (Private) Ltd" 
have been recognised as Export Houses; 

(b) whether after a raid carried out, 
these two firms were found gui lty of viola-
tion of foreign Exchangc Rules and a 
finc was imposed; 

(c) whcther cvcn now they continue to 
get all the advantages like export en'itle-
ments, incentive licenc.;s, blanket permits 
etc; and 

(d) if so, the reasons therefor and 
Government's reaction thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) to (el. The informa-
tion is being ccllcc:cd and. will be placed 
on the Table of the House. 

Recommendations of Adrnini'itmtive Re£orm1 
Commissioa rcgardmg '1\1ota for promotion 

of M.ldras Police SCT\'lee and Indiom 
Police Scn'ke Officers 

6860. SIIRI SOMASUNDARAM : Will 
the Minister of HOME AFFAIRS be pleased 
to state 

(a) whelher the Administrntivo Reforms 
Commission in its report has H~t.'omllu.mdcd 

that the rroJl1lolinn quota he I.:hanttcd tl1 40 
per cent and 60 PCI' cent as ag,linst 25 per 
cent and 75 per t:elll for the M:\url\s Police 
SClvi(;e and 1. P. S. Offkcrs; 




